
HARYANA \'IDHAN SABHA

Bill No. 7-HLA of 2026

THE IIARYANA APPROPRIATION (NO.2) BILL, XO26

A

BrtL
to authorize pdwent and apprcp ation ofcertain sums fron
dnd out ofthe Consolidatecl Fund of the State of Hatyana for

lhe senices Atring the linancial leat e ding on the

thi r-litst day ofMarch, 2027.

Be it enacted by th; Legislature of the State of Haryana in the
Seventy-seventh Year ofthe Republic ofI ia as follows: -

1. This Act may be called the Haryana Appropriation (No 2) Act, 2026.

2. From and out of the Consolidated Fund of the State of Haryana,
there may be paid and applied sums not exceeding those specified in column 5

of the Schedule appended to this Act, amounting in th€ aggr€gate to th€ sum of
Two Lakh, Seventy Nine Thousaod, Si.( Hwdred T\{o Crcre, Forty Thre€ Lakh,

Twenty Six Thousand, Three Hundred Forty Rupees only (< 279602,43,26,340,
lowards defiaying the several charges which will come in the course of payment

during the financial y€ar 2026-27, in respect ofthe seNices specified in colurrur 2 of
the said Schedule.

3. The sums authorized to be paid and applied from and. out ofthe
Consolidated FuIId of the State of Haryafla by this Act, shall be appropriated for
the services and puposes expressed in the Schedule in relation to the fmancial

year ending on the thirty-first day ofMarch, 2027.

<219601,,43,26.340/-

2026-21,
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TIIf, SCHtrDIJI,E

0t

20ll- Parliime.rStare/Union
Terilory Legi!lalures

Totrl Derand (Revetrre)

4059- Capital Outlay on Public Works

Tor!l D€nrnd (C!ptl!t)

Toial Demand
(Revetrue ond Crpitrl)

104 ,97 ,10,67 I 1,J3,20,000 106,30,90,678

104,9?,70.6r8 1,J3.20,000 106.t0.90,6?8

I,00,000

1,00.000

104,98,r0,678 1,33.20,000 106,3I,90,678

Goveihor and Council oI Ministeis

2012- Presideni/Vice President / Gnvern.r /
Adninistraior of Uoion Teiiitories

2013- Council of Ministcs

28,52,01.000 28,52,01,000

.., 191,71,00,000l9l,?1,00.000

'lotrl Dcrnrnd (Revuu€) 28,52,01,000 220.23,01,000

0il Ge.eral Adft nristration/ Elections

2015" Elections

2051- Public SeNice Conmission

2052- S€cretariat Ceneral Sepices

20?0- Olner Administrativ. Sepicos

2251- SocrelariaF Social S.ryic.s

2852- Irdustri.s

l45l - Socr€laia( Econonic Sorviccs

130,93,23,000

214,72,00,000

372,53,93,040

104,28,50,000

t6 t,55,00,000

10,66,25,000

322,90,15,000

?,58,50,000

41,94,50,000

r30,91,21,000

276,66,t0,000

372,53,9:1,000

104.28,50,000

161,55,00,000

10,66,25,000

322,90,7 5.000

?,58,50,000

Toril Drnind (Rrvrnucl 13t5,r8,16,000 41,9.1.50,000 r387.r2.66.000

404, CaDilal Oullay on Other Fhc{l Servi.es 1.00,00,000

4059- C.pilal Ouday oD Public Works 11,40.00.000

Toisl Dcnrnd (Capiral)

(Re!e ue and Crpitrl)
.ll!r4,50,000 r421,s2166'000

I,00,00,000

33,40,00,000



Reverue ald Dis6ter Managemem/Fne Ofii.e
(Fire SePicor/Excise a.d T aiion

2029- Land Rev€nuc

2030- Stanps dd Registration

2039- Siare Excise

2040- Taxca on Sales,Trade e1c.

2043- Collection charges urd€r state
Goods lod SeNic.s Tax

2045- Other Tdes and Duties on
Conmodities &d Seryices

2052- Socrctariat Genedl Servic.s

2053" Dislricr Adhinislration

2070- OtnerAdiinislialiv. Senic€s

2075- Mn*lltneous G.neral Sepi.es

221?- Urban D€v.lopme.l

2235- Social S€curity ed Welfde

224t- Reliefon accouni ol Natural
Calaniti.s

2506- Land Reforms

2705" Comnand Area Developme.t

3451- Sccrclriat Economic Se0ices

3454- Consus,Surveys and Stalislics

3475- olher Ceneral Economic scrvices

730,66,24 $oA

22,47 ,02,000

61,87,41,000

313,38,75,000

rs,7?,i0,000

t3,90,t0,000

8r,96,60,000

557,62,60,000

119,98,00,000

51,30,000

300,00.00.000

6,0?,78,000

I102,20,65,000

?3,69,83,000

44,00,00,000

11,t6,86,000

i51,72,70,000

5,83,41,000

,, 130,66.24,000

... 72,4i,O2,OAO

... 61,8?,41,000

,,, 333,38,75,000

... 15,?7,i0,000

.. 13,90,t0,000

... 85,96,60,000

... 55?,62,60,000

... 119,98,00,000

... 51,30,000

,,. 300,00,00,000

... 6,07,?8,000

,.. 1102,20,65,000

... 73,69,83,000

... 44,00,00,000

.. I1,r6,86,000

i.- 153,72,70,000

... 5,83,41,000

'I'otal D.Drnd (nerenu4

4059- capital Outlay o; Public works

4216- Capial Outlay on Eousi.g

4217- Capnal oullay on Orban Dcvelopnent

54?t- Capital Ouilay on olhs Ceneral

1482,00,00.000

65.00,00,000

1482.00,00,000

65,00,00,000

1,00,000

To1!l Dem3trd (Crpilal)

(Rercn!. !nd Capilrl)

t5r7,0r.00.000

5205,87,7s,000 ... 5205.87,75,000

Homc (Home cudd & Civil Defen@) /J.ih
(Prisons)/Adninislration of hstico
(High CourrProsecuiiod/AGOT/
Legal Sefl ices luthority)

2014- Adnitrislrltion oI Jusdce 125 t,59,46,500

,481,12,00,000

294.67.5a)t8 1546,27.04,818

1.50,00,000 r484,62,00,000

,l
{ {



?

4l1,81,65,000

48,03.15,000

411,8t,55,000

48.03,15,000

2056- Jaih

20r0- OtherAdministrative SeRic€s

Tot!l D.m.rd (R6v.!uc)

4055- Capnal Oud.y o. Polic€

4059- Capilal Outlay o. ?ublic Works

4216- Capilal Outlay on Housing

Tot[l Denr.d (Clpitrl)

Totil Deh.trd
(Rcr.nu. end c.pit.l)

9rq1,56,r6,500 296,tr,58,318 9r90,?3,8,1,818

220,01.00,000

230,64.00.000

rJ0,00,00,000

220,01,00,000

230,64,00,000

80,00,00,000

510,65.00.000 5J0,65,00,000

9725,21,26,500 296,1?,58,318 r0021,ir8,84,318

Iinan.e md Inslitotional Fineco & Crcdit
Control/SuDDlies & DisDosals/Planniru and
slafttics {DESA)

2047- Otner Fiscal Slnices

2048- ,Appropriation for reduction or
avoidance of debt

2049- I.lerest P.yments

2054- Treasury ed Accounls
Adnioislralion

2057- Supplies md Disposals

20?l- Pe.sions and oiher Retiremenl

20?5- Mbcellaneous Oeneral Seryices

2235- Social Socurity ad Welfee

:l4t I - Se*€larial uconomic SeNiles

1454- Census,Suneys !6d Stalislics

34?5- Orher G.neral Economic Serviccs

Iot.l D.mind (R.v.nu.)

4059- capital Outlay on Public Works

4885- Olhir Capital Outlay ot
lidustri.s and Minoah

54?5- CrpitEl Ouday on other General
Economic Sedic€s

2,12,96,000

300,00,00,000

164.88,21,000

6,05,67,000

r?430,00,00,000

351,03,50,000

690.60,10,000

129,6?,t0,000

28.35.10.000

?2,80,000

29266,62,00,000

r00,00,00,000

2,t2,96,000

300,00,00,000

29766,62,00,000

164,88,21,000

6,05,6?,000

17430,00,00,000

451.0r1.t0.000

890,60.10,000

129,67,10,000

28,35,10,000

72,80,000

19103,,r5,4,1,000 2r366.62,00,000 48670,07,,t4,000

31,01,00,000

1,00,000

401,01,00,000

r 1,01,00,000

1,00,000

401,01,00,000

Totrl Dem.nd (C.pit!l)

(Rcvctrtrc rtrd CNpital)

.r32,03.00.000 .132,03,00,000

tr7J5.t8,.t,r.000 29it66,(2,00!000,19r02!10,4,r.rJ00

Lo s md Advances by State Governhenl

6401- l,oans for Crop llusbandiy

6408- Loa.s for Food Storage and
warchousins

6425- Loans fo. Cooper.lion

I t.01.00,000

50,00,00,000

I r0,09,60,000

11,01,00,000

50,00,00,000

I10,09,60,000



6501- t ds fo. S!e.i6l lro8rammes
for Rural Devolopmenl

6515- Lods for olher Rural
DevelopDe.t Programmes

6851- Lo s {or Vill.g. md Small ladNlries

6860- t4ans for Consumer l.dushies

?610- Loaus lo Govc.nmenl Serants etc.

10,00,00,000

2,00,00,000

40,00,00,000

550,00,00,000

804,00,00,000

a
r0,00,00.000

2,00,00,000

,i0,00,00,000

550,00,00,000

804,00,00,000

Tolil l-oins and Adlntrc.s by 1s7r,10,60,000 1577,r0,60,000

Agriculrure & FdmeB WclIare/ Horticullure/
Anrmal Husbedry ed Dairying Develophen/
FGherieyMine! & C€olo8y/EnvnonD€nt,
For$t ud wildlif.

2401- Crop Husbardry

2402- Soil and Wate. Co.sedalion

2403- Aninal Husbedry

2404- Dairy Development

2405- Fishcri.s

2406- Foresry .trd Wild Life

2415- Agricultunl Roseatch ed Educarion

2435. Othsr Asricultural Progrdns

2853' Non ferout Minins and
m€lsllurgical Induslries

3435. Ecology and Environnent

4059- Capital Oullay on Public Works

4401' Capilal Ourlay o. Crop Husbandry

4403- capital Outlay on Animal Husb@drv

4405- capil.l oullaY o. Fisheries

4406- Cabnal Outlay oi Forcsl,Y md

4853- Capital Oullay on Non- Fetrous
M,ning d MelallurBi.rl Indusries

5425- Capilat Oullay on other Soienlilic
and Envnonnelt Res€arch

4062,25,85,000

310,84,91,000

1810,07,45,000

7,4,2,4,000

234,40,7 5 ,000

958,62.53,000

2.00,000

2,33,00,000

290,95,50,000

17,00,11,000

11,00,000

25,00,000

4062,36,85,000

I10.84,9t,000

18 t0,,12,45,000

24,24,000

234,40.7 5 ,000

958,62,51,000

2,00,000

2,33,00,000

290,95,50.000

17.00,11,000

lotrl DemNid (Rcrtnu.) 36,00,000 768?,12,34.000

15,00,00.000

320,00,00,000

150,00,00,000

8,00,00,000

r,8E,00,000

60,00.000

60,01,00,000

i5,00,00,000

320,00p0,000

150,00,00,000

8.00.00,000

t,88,00,000

60,00,000

60,01,00,000

Tot.l Denrnd (Crpilal)

Totrl D.mrrd (ReveDue rnd CsPitrl)

55S,49.00,000 555,,19,00,000

8242,r5,1,1,00{r 36.00,000 8242,61,34,000



6401- Loans for Crop Husbandry

6403. Loans for Animal Husbedry
6416- Loans to AfficuxuIal linancial

Insritutions

Tolrl Losns and Advuces by
strte Golernment

?

268,00,00,000

310,00.00,000

800,00,00.000

{
268,00,00,000

310,00.00,000

800.00,00,000

ri198,00,00,000

ll Co-operation/Food Civil Supplies ed

2408- food,Sto6ge lnd Wehousing
242t- Co-opcration
3456" Civil Supplica

3475- Orher C.nerd Economic Sedi.es

Totrl D.m{rd (R.v.bu.)
4250- Capital Outlay on othcr

Social Sonic€s

4408- Capiaal Outlay on Food Stong.
&d Warehousi.g

4425- Capital Outlay on Co-op.ration
4860- Capilrl Out,ay on Consum€r

Iodusiri.s

2481,43,50,000

I195,18,10.000

41,00,000
7,61,t0,000

13,00,000 248r,s6,50,000
2,50,000 1195,20,60,000

... 41,00,000

... ?,6r,50,000

3684,66,10.000 15,50.000 I6u.l.8l,60,000

59,60,000

18 

' 
19,00,00,000

I t3,90,00,000
20,00.000

59,60,000

t 8l t9,00,00,000

I t3,90,00,000
20,00,000

Tot.l Denrnd (C.piirl)

(nevenue aDd C!pit.l)

r8233,6r,60,000 ,,, 18233,69,60,000

21918,ir5,70,000 15.50,000 219IIt,51.20.000

l2 Educatio. (Secoidary/llle,ncntary)/
Hishs Educalio. (Highcr, Tcchiical/
Soi€trce & Technology)/ women and

2202- Ge.eral Educrlion
2203- Tochnical Education

2235- Social Security md Welfee

2216- Nutrilion
3425- Other Scientific Research

Tolll Denrnd (R.venre)

4202- Capital Oullay on Educalion,
Sports, Art and Culture

4235- Capilal Oullay on Social S€curily
and Wcllr.

5425- Capital Oulldy on other Scienti,ic
and Environne.t Rese.rch

20426.).6,46.000
'496,51,95,000

1551,86,97,000

533,16,20,000
31,09,03,000

. 20426.26,46.000

.. 496,5t,95,000
... 1551,86,9?,000

... 533,35,20,000

... 31,09,03,000

23039,10,61,000 ... 2303r.10,61.000

849,50,00,000

178,06,00,000

25,0t,00,000

849,50,00.000

178,06,00,000

25,01,00,000

Tot!l Deornd (C{pit.l)

(Rcv.nue,nd Capit.l)

105?,5?,00,000

,,, 24091,67,61,000

5



rl

6202- Loans for Education, Sporls,
Art dd culrure

Tolal Loans and Advmces
by s1.le covonhedt

SportslHeritaee & lourisd (Archreology,

2204- Sports md You(h Seflicca

2205- A( and Cullut.

Totrl D.rrnd (Revetru.)

4202- C.Dihl Oullay otr Education,
sgorts, An and culur6

5452- Capiral Ouday on TourisB

Tolrl D.nrnd (Ctpit!l)

a

1041,00,00,000

1041,00,00,000

548,71,8t,000

69,34,10,000

7t,l1.50,000

{
I041,00.00.000

1041,00,00.000

548,7t,35,000

69,14,10,000

?5,11,t0,000

693,1?,,15,000 69l,r r,1s10lJ0

278,00,00,000

99,01,00,000

278,00,00,000

99,01,00,000

3??,01.00,000

Totrl DeDrrd
(Reveru..nd c!r,ittl)

6202- Lods for Education, Sporls,
Ari md crl1urc

Toral Loans and Advec6 bv
State Cover.mett

14 gerlth/ M.dical Educalion & RoseecU
AYUSTVIood atrd Drug Adminislrdion

22i0- Modical and Public Heahn

221l- Family Welfare

Tolrl D.m{nd (R€renu,

4059- Capital Outl6y on Public works

4210- Capnal Outlay on Medical
snd Public E€drh

55,00,00,000

55,00,00,000

9449,46,68,000

412,15.00,000

.. 55,00,00,000

,,. 55.00.00,000

t5,00,000 9449.61,68,000

... 412,35,00,000

9861,t ,6It.1100 r5,00,000 r861,96,68,000

10.10,00,000

2917 ,94.00.000

10.10,00,000

2917,94.00,400

Totrl Densnd (crpltal)

Tohl Denend
(Revenr. and Crpilal)

6210- Lo.ns for Medical and

2988,0r.00.000

12849.85,68,000 1s,00,000 12850,00.68.000

I ls?,2?,00.000

Total Lorns rrd Adv.nces
by Sttic Cov.rnmcrt

57,27,00,000



l5 Labou./Youlh Enpowernenl &
Eilreprener hip (Skill Development &
Iidustrial Tonring, Employm€.t,

2204- sports dd Youth Seryic€s

2210- Lobour, Employnent & SkiU
Develotmenl

2852- Industries

Totrl D.n.nd (Rev€nr€)

4059- Capilal Oullay on Public worts

4250" Carital Outlay on ollr€r
S6cial Setric6

Tolal D€mxnd (C.pttrl)

Toial Denitrd
(Revenue rtrd crpiirl)

6202- l,oans fo. Educalion, Spons,
Art ud cullure

Total Lo.N .nd Advrnc$ by
Strre Gov.rnD.trt

6,00,00,000

1312,14 ,61 ,000

40,00,000

6,00,00.000

t312,14,61 .000

40,00,000

117r.t,1.6r.000

3,40,00,000

124,00,00,000

3,40,00,000

124,00,00.000

127,,t0,(,0.000

t506,5.1.67.000

I00.00,00,000 100,00,00.000

Socirl Juslice, Empoveimcnl/welfare of
Schednle Cr{es dd Bactward Class€s &
Anrod.rd lSEWA)/Wilfarc of Ex-Se icemen

2225- welfar. ol Scneduled Castes,
s.heduled Tribcs Olh€r Backwtrd
cla$* and Minornies

2235- Social Sccurily and Welfar€

2250- Olner Social Seryices

Tol!l Denrtrd (Revtnuo

4059- Capital Oullay on Public Works

4225- Capilal Oullay o! Welfaie of
Scneduled Castes. Scheduled
Tribes. Oiher B.Cs.and Minorities

4235- Capital Outlry on Social Scculiiy
3nd Welf.re

1013,71,10,000

16246,24,46,040

12,66,'9,000

1033.71,10,000

t6146,24 ,4 6,000

12.66.19.000

... 172r2,61,?5,000

46,00,00,000

9,11,00,000

130,01,00.000

46,00,00,000

9,11,00,000

130,01,00,000

Tor.l Demrnd (Crpit.l)

(Rev.nu. rnd C"pir'l)

r85,12,00,000 I85.12.00,000

II I



t7 Plblic works (Building lnd Roadr/ Trdsporu

2041- Tax€s on vehiol€s

2059- Public works

2216- Eousins

1053- CivilAviation

3054- Ro&ds ed Bridscs

305t- Road Ionsport

Tohl D.nrnd (Revenuo

4059- Capitdl Oull.y on Publio Works

4216- Capital Oullay on Housi.g

5053- capilal Ouday on civilAvialion

5054- Clpilal Oullay on Roads
ed Bddgcs

5055- capital oullay on Road Trmspott

Totrl D.n.nd (crpirol)

T6trI Denrnd
(R€v.tru.,nd Crpitrl)

?055- L,oan6 for Rold Transport

Iorrl to.rs .nd Advrncds
by St.te Governo.trt

{

95,70,50,000

163,01,90,000

2505,I1,46,000

55,05,95,000

t576,61,00,000

3062,29,80,000

... 95,70,50.000

5,00,000 163,06,90,000

... 2505,11,46,000

... 55,05,95,000

... 1576,6t,00,000

,.. 3062,29,80,000

5,00,000 745r,85,6r.0u11

20t,03,50,000

,2,00,00,000

495,50,00.000

2936,55,00,000

435,35,00,000

80,00,00,000

201,03,50,000

72,00,00,000

495,50,00,000

3016,55,00,000

435,35,00,000

4140,,11,50,000 110,00,00,000,1220,4i,s0,000

l rs98.2,1,11,000 80,05.00,000 1r678.29,11.000

r000,00.00.000 IO00,0o,oo.ooo

1000,00,00,000

18 I.formario.. Public Relation. Lansuage
ond Culturc/Printing & Stationery

2058- Slationery ed Printing

2205- Art trd culturc

2220- I.formaiion sd Publicily

Tot.l D.nrnd (Revenu.)

4058- Capital Ouflay on Stationery
and ?tilting

4202- Capital Outlay on Educatio.,

Sports, An md Cullurc

42?0- Capihl Oullay on lnformation
dd Publicity

rbt;l D.b.nd (Crpitrt)

Tot.l Den!nil (Rcv€nue rtril C.pil!l)

26,28,22,004

r2,00,00,000

456.49,50,000

r,02,00,000 21,30,22.000

.. 12,00,00,000

... 456,49,50,000

1,02,00!000 495,?9,72,000

t,50,00,000

50,00,00,000

46,21,00,000

1,50,00,000

50,00,00,000

46,2t,00,000

592,48,72,000 l,o2,oo,0o0 593,50,72,000
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t9 Energy Depa(mcnr (!ow , Nev and
Reneqablc E ergy)/loduslries & Conm€rce/
MsME/krigation sd Water Resourc€s

2700- M!jor kriSation

2701- Medium ]fisation

2702- Minor Irrigation

2705- Coftftand Ar€a Developncnt

28 I 0- New and Renewoble En.rgy

28rl- Villaee dd Smdl lndusnies

2352- Indu*ries

3425- Otber Scienlific Resoarcn

3475- Orber Gen.ral Economic Services

'foi,l Den!nd (Rev.nu.)

4?00- Capital Outlay on Major kriealion

4?01- Capiidl Ouday on
Medium Irrisation

4?02- Carilal Outlay on Minor Irigalion

4?11- Capital Outlay on Flood
Connol proj.cts

4801- Capilal Oullay o. Pow., Projecls

4810- Capii.l Outlay on New
and Rencwable Energy

4851- Carnal Otrrlay oo Villag.
lnd Small Industries

4485- Orlter Capilal Outlay on

Indusries and Minerals

Totrl Demrnd (Crplrrl)

Toril Dcmend
(R.v.nue.nd c.pit'el)

1887,67,35,000

224,93,00,000

12,06,00,000

730,00,00,000

6021,00,00,000

630,89,50,000

l2:18,44,45,000

152.79.25.004

8,10,30,000

13,68,000

1887,67,35,000

224 ,93,00,000

12,06.00,000

?30,00.00,000

6021,00,00,000

630.89.50.000

1238.44,45,000

152,79,25,000

8,i0,30,000

13,68,000

,., 10906,0i].s3,000

1485,36,00,000

I219,0t,00,000

10.29.00.000

827,35,00,000

203.00.00.000

5.00,00,000

517,00,00,000

1,00,000

5o,oo,oo,o;;

t485,36,00,000

1269,0t,00,000

r0,29,00,000

827,3s,00,000

20tt,00,00,000

5,00,00,000

5l?,00,00,000

1,00.000

50,00,00,000 4r17.02.00,1100

50,1J0,00,000 t522J.05,53.000

20 Toqn a.d Counky Pld.irg/Urban E tat€s
(Udan D€yelopmenr/Uoan Loc.l Bodies
(Local Govcr.ment)/D€v€lopnent atrd
Ponchryat (Rui.l D.veloDneno/
Public Healih Ensin .rins

2215- Warer SuDply $d Sdrilation

2217- Urban Dcvclopm.f,l

2501- Special lrosrammes for
Rural Development

2667 ,40,75.000

4630,13,44,000

276,09,50,000

2667 ,40,15,404

4630,r3,44,000

276,09,50,000

? I



ll

2505" Rural Employmenl

2515- Ofier Rural Developmenr

255l- MPs Local Area Dev€lopmenl

--. 795,24,5a,a00

50.00.000 6720,76,50,000

t
,95,24,50,000

612.0,26,5o,OAO

4059-

4rt5-

4211-

4515,

47tt-

15089!r4,6r.000 50,00,000 15089,6t.69,000

capital Oullay on Public works

capital Outlay ;. wdter Supply

Cdpnal Oullay on odrer
Ruiel Developnent ProgrMm€s

Capital Outlay on Ilood
Connol prcjecls

Iotrl De'!rtrd (c.pit.l)

Tohl Demrnd
(R.v.nue.nd Crpir.l)

62lr- Loans for Urban Developnen!

Tolal Loans !.d Advances
by Stal. Covemnent

,,. 15,00,00,000

.., I186.61,00,000

... 2032,42,00,000

... 919.10,00,000

... 80,00,00,000

15,00,00,000

3186.61,00,000

2032,42,00,000

919,10.00,000

80,00,00,000

6213,13,00,000 .,. 62JJ.13.00.000

2t322.77 ,69 .0n0 50.00,000 21322,77,69.0$0

120,02,00,000

r20,02,00,000

120,02,00,000

120,02,00.000

6001-

6004- Loans and Advances froir
tlre Cenlial Cover.nent

?0881,35,03,746 70881,35,01,746

720.f3.26,098 220,33,26,094

?1r01.68,29,844 71101,68,2r,84t

GRAID TOI]\L 178633,92,17,1?8 100968,51,09,162 27t6n1,,43,26'440
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STATEMENT OF OBJECTS AND REASONS

This bill is introduced in pursuance ofAfiicle 204 (l) ofth€ Consritution
ol India to provide for the appropriation out of the Consolidated Fund of the
State of Haryana of all money required to meet the grants made by the Legislative
Assembly and expenditure charged on the Consolidated Fund ol the State but
not exceeding, in any case, the arnount sho*n in the statement previously laid
before the House. Hotble Govemor bas recommelded to th€ State Legislature
th€ introduction and consideration of this Bill. Hence, the proposed Haryana
Appropriation (No.2) Bill, 2026.

NAYAB SINGH,
Chief Minister Haryana.

Tho Covemor has, in pusuance of Clauses (l) and (3) ofArticle 207 of
the Constitution of India, recommended to the Haryana Legislative Assembly
the inlroductiol and consideration of the Bill.

Chandigarh : RAJMRASIIAD,
The 17th March,2026- Secretary.

iV, The above Bill was publish€d in the Haryana Govemment Gazette
(Exlraordinary), dated the lTth March,2026, under proviso io rulc 128 ofthe
Rules of Procedure and Condu€t of Busifless in the Haryana Legislative Assembly.

12494-H.VS -H CP, Pkl


